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(e) whether the Development Coun-
cils have been entrusted with the task
of guggesting remedies for all indus-
trial ille?

The Minister of Industrisl Develop-
ment and Company Affairs (Shri F. A.
Ahmod): (a) and (b) Important among
the measures that have heen taken
to step up industrial production and
increase exports are the following —

Devaluation of the rupe: 1in June
1966 was expected to give impetus to
exports by making our expoit- com
petitive 1n world markets

2 The devaluation was followed up
by measures to hberalise lmports,
particularly in respect of priority in-
dustries Measures were also taken
to allocate a large quantum of foreign
exthange 10 non-priotty industries
and small scale industries Others
earn import entitlements as per the
current Import Trade Control Pol .y
These entitlements vary fiom § per
cent to 50 per cent of the export de-
pending on the industries

3 Special measures have also been
taken to encourage export of the pro-
ducts of the small scale industries
such as the ‘Export-Aid Industries’
scheme started under the auspice~ of
the State Trading Corporation

4 Some industries were exempted
from the need to obtain industrial
licences under the Industries (Deve-
lopment and Regulation) Act Diver-
sification of production was permit-
ted, withm lmit, in exisung ndus-
tries

{¢) Functions of the Developmert
Councils are given n the Second Sche-
dule to the Industries (Development
and Regulation) Act, 1851 These
functions are very wide and compre-
hensive 1n nature.
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Supply of Rayon Yarn to Texties
Industry

5026 Shri Chiitaranjan Roy:
sShri B E DPaschowdhury:
Shri Bam Kishan;

Will the Minister of Commerce be
pleased to state

(a) whethet 1t 15 a fact that the
spinners of the rayon yarn have stop-
ped the supply of rayon yarn to the
textile industsy due to the imcreased

excise duty,

(b) whether Government have re-

ceived any representation from the
fextile manufacturers’ association in

this regard; and

(c) if so, the reaction of Govern-
ment thereto?
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The Minister of Commerce (Shri arfore ——y
Dinesh Singh) (a) and (b) Some o oft g e

complamnts have been received by
Government about the stoppage of
rayon yarn supplies by the spinners
as @ result of the increases in the
excise duties

(¢) The whole matter 1. under the
consideration of the Government

Transfer of Low Paid Railway
Employees

5027. Shri M. L. Sondhl Will the
Minmister of Railways be pleased to
state

(a) whether 1t 1s a fact that the
Divisional Personnel Officer, Nerithern
Raillway, Dellu Diwvision has issued
transfer orders for the transfer of 600
low paid Railway employees immedi-
ately,

(b) if s0o whether the problem of
housing and education for the chil-
dren of the staff has been taken into
consideration  before  issuing the
order,

(¢) whether the above oidir 1. 1n
accordance with the mstructions of
the Railway Board, and

(d) it the reply to part (b) above
be in the negative the reasons for not
postponing the order till the next
year?

The Minister of Railways (Shri C
M Poonacha) (a) No
{b) to (d) Doe« nut arise
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